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Chief Town Planner of Chandigarh. 
Hie coat of the 11 storeyed building 
is approximately Rs. 1‘10 crares. The 
question whether such a big building 
is required immediately for the P&T 
is still under consideration.

In the meanwhile, a building for 
accommodating Post Office and small 
telegraph office is under sanction in 
a separate plot of land. This will 
meet some of the requirements of 
Posts and Telegraphs Office at 
Chandigarh.

Air Services

368. Shri Ram Krishan Gupta: Will 
the Minister of Transport and Com­
munications be pleased to state the 
names of foreign countries with which 
new air services are proposed to be 
started durmg 1959-60*'

The Deputy Minister of Civil Avia­
tion (Shri Ahmed Mohiuddin): The
two Coiporations—Air India Interna­
tional and Indian Airlines Corpora­
tion—have no definite plans at present 
to start new air services to any 
foreign country during the year 1959- 
60

Fisheries Technological Institute
369. Shri Shivananjappa: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) whether a Fisheries Technolo­
gical Institute will be set up in Mysore 
State; and

(b) if so, what assistance the 
Union Government have given to the 
State Government, in this connec­
tion’

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) There is 
no proposal at present to establish a 
Fisheries Technological Institute in 
Mysore State.

(b) The State has not set up any 
Fisheries Technological Institute and 
the question of giving assistance has 
not, therefore, arisen.

C.D. Programme In Bombay Stale

370. Shri Pangarkar: Will the
Minister of Community Development 
and Co-operation be pleased to state:

(a) whether it is a fact that the 
programme of the N.E.S. and C.D. 
blocks in some regions of Bombay 
State has been upset due to the 
reduction of allocation by the Gov­
ernment of India;

(b) the amount of allocation applied 
tor 1959-60 by the Government of 
Bombay; and

(c) the amount of allocation sanc­
tioned for the same period’

The Deputy Minister of Commnnity 
Development and Co-operation (Shri 
B. S. Murthy): (a) The annual plan 
allocation was made as usual by the 
Planning Commission in consultation 
with the State Government. No 
reduction was made later on.

(b) Rs 690 00 lakhs
(c) Rs 437 00 lakhs.

Co-operative Sugar Factories in 
Bombay

371. Shri Pangarkar: Will the
Minister of Community Development 
and Co-operation be pleased to state:

(a) the position with regard to the 
establishment of the Co-operative 
Sugar Factories allcHed to Bombay 
State,

(b) the amount of profit paid to 
the cane growers m the areas of the 
co-opeiative sugar factories durmg 
the year 1958-59, and

(c) its percentage on the amount 
of capital invested by the cane 
growers?




